
    Page 1  

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONAL BENCH AT BHOPAL (M.P.) 

Original Application No.173/2024(CZ) 

 

RAJ  KISHORE SINGH     ……. APPLICANT  

  V/S 

STATE OF MADHYA PRADESH & ORS                   ……RESPONDENT 

  

INDEX 

 

Sr.   PARTICULARS  ANNEXURE PAGE NO. 

1.  Factual and Action taken Report of the Joint 

Committee Report in Compliance of Order 

Passed by Hon’ble Tribunal Dated 26.07.2024 

 1-7 

2.  Nomination order of representative of District 

Collector Office, District Chattarpur dated 

09.08.2024. 

ANNEXURE-1 8 

3.  Photographs of the inspection by Joint Committee 

dated 12.09.2024  

ANNEXURE-2 9-18 

4.  Letter no. 1556/Mining/2024 Collector Office 

(Mining Division), Chattarpur dated 17.09.2024 

along with list of Sand mines situated in Tehseel 

Gaurihar, Luvkushnagar, Chandla, Naugav, 

Rajnagar, Bijawar and Badamalhara in District 

ANNEXURE-3 19-22 



    Page 2  

Chattarpur 

5.   The details of consent granted by MP PCB to 

MP State Mining Corporation for sand mines 

situated in District Chattarpur.  

ANNEXURE-4 23-25 

6.  The list of cases filed by the Mining Department, 

Collector Office, District Chattarpur against 

persons involved in illegal sand mining activities 

for the year 2022-2023 and the year 2024-2025.  

ANNEXURE-5 26-30 

7.  The information provided to the Collector Office, 

District Chattarpur regarding the plantation 

carried by the Project Proponent through letter 

no. 97 dated 14.09.2024.   

ANNEXURE- 6 31-42 

 

 

 

 

BHOPAL  

 

24.09.2024 

 
 

 

 

 

 

 
 
 
 
 
 
 
 
 
 
 
 

PARUL BHADORIA
Advocate for MPPCB
Ph.No.:(+91)-8085977111;
Email: parul.bhadoria04@gmail.com

Filed by MPPCB



    Page 3  

 

                  FACTUAL AND ACTION TAKEN REPORT 

 

In the Matter of 

Original Application No.173/2024 

       ‘RAJ KISHOR SINGH V STATE OF MP & Ors.’ 

 

Hon`ble National Green Tribunal Principal Bench  

order dated 26th July, 2024 
 

 

Location:  River Dhasan and Ken, Village  Tila (Tehsel- 

Nowgong) and Alipura (Tehsel-Nowgong) District 

Chhatarpur(M.P.) 

 
DATE OF VISIT: 12/09/2024 

JOINT COMMITTEE CONSISTING OF  

1. Balvir Raman, SDM Tehsil Gourihar District Chhatarpur, MP.  

 

2. K.P. Soni, Regional Officer, MP PCB Regional Office, Sagar.  
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FACTUAL AND ACTION TAKEN REPORT IN THE MATTER 

OF “RAJ KISHOR SINGH V STATE OF MP & Ors” 

 
Background: 

1. That the present application has been filed by Shri Raj Kishore Singh 

regarding illegal mining of illegal sand mining and excavation carried out in 

Teh. Chandla, Nowgong and Gaurihar of District Chhatarpur (M.P.) in 

riverbed of Dhasan and Ken rivers by Respondent No. 6 Project Proponent 

Euphoria Mines & Minerals Private Limited.  The applicant has stated that the 

actions of the Respondent No. 6 is in violation of the Environment 

(Protection) Act 1986, Air (Prevention and Control of Pollution) 1981 and 

Water (Prevention and Control of Pollution) 1974. 

2. That the Hon’ble NGT vide order dated 14.03.2024 had ordered for a joint 

committee report by directing as follows:  

 “7. We deem it just and proper to call a report on the matter in issue in 

present Original Application, from a Joint Committee consisting of:- 

i. One representative from the Collector, Chattarpur, M.P. 

ii. One Representative from the State Pollution Control Board, M.P. 

 

8. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks. The State PCB will be the nodal 

agency for coordination and logistic support.” 

 

In compliance of the above order the following representatives were 

appointed to the joint committee in the present case:  

(1) Shri Balvir Raman, SDM Tehsil Gourihar District Chhatarpur, MP.  

(2) Shri K.P. Soni Regional Officer, MP Pollution Control Board Sagar. 

 

The order of appointment of OIC from District Collector Office, Chattarpur 

dated 09.08.2024 is filed herewith as Annexure -1.  

 



    Page 5  

3. That in compliance of the Hon’ble NGT order the joint committee visited 

the site at River Dhasan and Ken situated in Village Tila (Tehsel- Nowgong) 

and Alipura (Tehsel-Nowgong) District Chhatarpur (M.P.) on 12.09.2024. 

The committee also visited villages   …………..            in District 

Chattarpur. The photographs of the inspection are filed herewith as 

Annexure-2.  

Observations: 

 

4.  Along with the members of the joint committee, Shri Amit Mishra      

Mining Officer, Collector Office, District Chhatarpur and Shri Nagendra 

Singh, DGM, M.P. State Mining Corporation Limited were present during 

the inspection.  The facts as observed by the committee as follows:  

 

4.1  In District Chattarpur the Madhya Pradesh State Mining Corporation had 

floated E-tender cum Auction on 28.06.2023 under the Madhya Pradesh 

Sand (Mining, Transportation, Storage and Trading) Rule 2019 inviting 

contractor for sand excavation.  

 

4.2  In this tenders were granted for sand mining in 46 sand mines situated in 

Tehseel Gaurihar, Luvkushnagar, Chandla, Naugav, Rajnagar, Bijawar and 

Badamalhara in District Chattarpur.  

 

4.3  The Respondent No. 6 Euphoria Mines & Minerals Private Limited was 

declared as the successful bidder through order no. 

Sand/Chattarpur/2023/691 dated 26.08.2023.  The information provided by 

the Mining Department, Collector Office, District Chattarpur of these sand 

mines is enclosed as Annexure-3.  

 

4.4  That out of 46 sand mines 38 have been granted Environmental 

Clearances by SEIAA. Similarly, 38 sand mines have been granted  
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 CTE/CTO by the MP PCB. The details of consent granted by MP PCB is 

filed enclosed as Annexure-4.   

  

4.5   That in the monsoon period no sand mining activities was observed by 

the joint committee. 

 

4.6  That it is necessary to mention that the Dhasan and Ken river flows 

through the state of Madhya Pradesh and Uttar Pradesh.  

 

4.7  That the sand mining activities is being carried out in District Chattarpur 

after seeking necessary permissions from the necessary authorities and as 

per the terms and conditions laid down in the consent and the EC.  

 

ACTION TAKEN BY THE JOINT COMMITTEE  

 

5. The joint committee has taken the following actions:  

 

5.1  That the Mining Department conducts regular inspection of these sand 

mines. In the year 2022-23, Ten cases of illegal mining in river Ken One 

case of illegal mining in river Dhasan have been registered. In the year 

2024-25 four cases of illegal mining in river Ken have been registered. The 

list of cases filed by the Mining Department, Collector Office, District 

Chattarpur against persons involved in illegal sand mining activities for the 

year 2022-2023 and the year 2024-2025 is filed herewith as Annexure- 5.  

 

5.2  That during the inspection a temporary way to the river was observed 

which was removed under the directions of the committee.  

 

5.3  That the project proponent Euphoria Mines & Minerals Private Limited 

has planted 7310 trees under the terms of Environmental Clearance 

granted by SEIAA.  The information provided to the Collector Office, 

District Chattarpur regarding the plantation carried by Project Proponent 
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Invoice 

BBLPC9122Q Contct : 7987541253 

OM NURSERY 
Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

[To: EUPHORIA MINES & Invoice No: 2023-24/CREDIT-110 
MINERALS Invoice Date: 30-08-2024 

PAN No: BBLPC9122Q 

S.No Particulars aty Rate Amount Rs. 

1 VEL PLANTS 50| 80 4,000 

2 MUNGA PLANTS 100 50| 5,000 

3 NEEM PLANTS, 80 30 2,400 
4 KADAM PLANTS 120 50 6,000 
5 SHEESHAM PLANTS 70 120 8,400 

TOTAL QTY- 420 

Total Amount 25,800 

| Authorised Signatory k q f/ 

Bank Details: nied 
|Account Name: GAJENDRA CHAURASIYA 
[Account No: 7987541253 
IFSC Code: KKBK0005919 

Bank Name: Kotak Bank 
Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner33



Invoice 

BBLPC9122Q 
Contct : 7987541253 

OM NURSERY 

Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

To: EUPHORIA MINES & 
Invoice No: 2023-24/CREDIT-109 

MINERALS 
Invoice Date: 27-08-2024 

PAN No: BBLPC9122Q 

5.No Particulars aty Rate Amount Rs. 

1 KADAM PLANTS 120 50 6,000 

2 AAM PLANTS 100 100 10,000 

3 PEEPAL PLANTS 50 50 2,500 

4 GULMOHAR PLANTS 120 70 8,400 

s JAMUN PLANTS 90| 50| 4,500 

6 BER PLANTS 40 30 1,200 

7 SHIREESH_PLANTS 100 80| 8,000 

8 SHEESHAM PLANTS 110 120 13,200 

TOTAL QTY-| 730 

Total Amount] 53,800 

| Authorised Signatory 
QQ// 

Bank Detals: Ht 

Account Name: GAJENDRA CHAURASIVA 

[Account No: 7987541253 
IFSC Code: KKBK0005919 
Bank Name: Kotak Bank 
Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner34



Invoice 

BBLI 
b1z Contct : 7987541253 

OM NURSERY 
Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

ro: EUPHORIA MINES & Invoice No: 2023-24/CREDIT-107 

MINERALS Invoice Date: 03082024 
PAN No: BBLPC9122Q 

S:No Particulars aty Rate Amount Rs. 

1 JAMUN PLANTS 120 50 6,000 

2 BER PLANTS 80| 30 2,400 

3 SHIREESH PLANTS 100 80| 8,000 

4 SHEESHAM PLANTS 100 120 12,000 

S KADAM PLANTS 100 50 5,000 

] AAM PLANTS 100 100 10,000 

7 PEEPAL PLANTS 50 50 2,500 

8 GULMOHAR PLANTS 120 70 8,400 

TOTAL QTY- 770 

Total Amount 54,300 

Authorised Signatory 
% 

Bank Details: 
H 

|Account Name: GAIENDRA CHAURASIYA 

Account No: 7987541253 

IFSC Code: KKBK0005919 

Bank Name: Kotak Bank 

Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner35



Invoice 

BBLPCO122q Contct : 7987541253 

OM NURSERY 
Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

o: EUPHORIA MINES & 
Invoice No: 2023-24/CREDIT-108 

MINERALS 
Invoice Date: 21-08-2024 

PAN No: BBLPC9122Q 

S.No Particulars aty Rate Amount Rs. 

1 GULMOHAR PLANTS 100 70 7,000 

2 JAMUN PLANTS 100 50 5,000 

3 AAM PLANTS 90 100 9,000 

4 NEEMBU PLANTS 60 50 3,000 

] MUNGA PLANTS 130 50 6,500 

6 NEEM PLANTS. 140 30 4,200 

7 KADAM PLANTS 120 50 6,000 

8 VEL PLANTS 60 80 4,800 

9 AMLA PLANTS 120 70 8,400 

TOTAL QTY-| 920 

Total Amount] 53,900 

|Authorised Signatory 
" 

Bank Details: 

[Account Name: GAJENDRA CHAURASIYA 
[Account No: 7987541253 
IFSC Code: KKBK0005919 
Bank Name: Kotak Bank 
Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner36



Invoice 

BBLPCO122q - Contct : 7987541253 

OM NURSERY 
Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

ITo: EUPHORIA MINES & 
Invoice No: 2023-24/CREDIT-106 

MINERALS 
Invoice Date: 25072024 

PAN No: BBLPC9122Q 

S:No Particulars aty Rate Amount Rs. 

1 KADAM PLANTS 150 50 7,500 

2 AAM PLANTS 130 100 13,000 

3 PEEPAL PLANTS 30 50 1,500 

4 GULMOHAR PLANTS 100 70 7,000 

S JAMUN PLANTS 100 50 5,000 

6 BER PLANTS 60, 30 1,800 

7 SHIREESH PLANTS 60 80 4,800 

8 SHEESHAM PLANTS 80 120 9,600 

TOTAL QTY- 710 

Total Amount 50,200 

Authorised Signatory 
H(\r I/— 

Bank Details: 
Ea 

[Account Name: GAJENDRA CHAURASIYA 

Account No: 7987541253 

IFSC Code: KKBK000S919 

Bank Name: Kotak Bank 

Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner37



Invoice 

BBLPCO122 Contct : 7987541253 

OM NURSERY 
Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

7o: EUPHORIA MINES & 
Invoice No: 2023-24/CREDIT-105 

MINERALS 
Invoice Date: 08-07-2024 

PAN No: BBLPC9122Q 

SNo Particulars aty Rate Amount Rs. 

1 AAM PLANTS 120 100 12,000 

2 NEEMBU PLANTS 60 50 3,000 

3 MUNGA PLANTS 120 50 6,000 

4 NEEM PLANTS. 150, 30| 4,500 

S AMLA PLANTS 50 70 3,500 

6 KADAM PLANTS 100 50 5,000 

TOTAL QTY- 600 

Total Amount 34,000 

Authorised Signatory F}fl» r» 

Bank Details: 

Account Name: GAJENDRA CHAURASIYA 

Account No: 7987541253 

IFSC Code: KKBK0005919 

Bank Name: Kotak Bank 

Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner38



Invoice 

BBLPCI1220 
Contct : 7987541253 

OM NURSERY 
Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

T0: EUPHORIA MINES & 
Invoice No: 2023-24/CREDIT-104 

MINERALS 
Invoice Date: 26-06-2024 

PAN No: BBLPC9122Q 

S.No Particulars aty Rate Amount Rs. 

1 GULMOHAR PLANTS 120 70 8,400 

2 JAMUN PLANTS 
90| 50| 4,500 

3 AAM PLANTS 100 100 10,000 

4 NEEMBU PLANTS 50 50 2,500 

s MUNGA PLANTS 110 50 5,500 

6 NEEM PLANTS. 70 30 2,100 

7 KADAM PLANTS 100 50 5,000 

8 VEL PLANTS 40| 80 3,200 

9 AMLA PLANTS 80 70 5,600 

TOTAL QTY- 760 

Total Amount 46,800 

| Authorised Signatory 
)? 

Bank Details: 
H 6) 

[Account Name: GAJENDRA CHAURASIYA 

Account No: 7987541253 

IFSC Code: KKBK0005919 

Bank Name: Kotak Bank 

Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner39



Invoice 

BBLPC9122Q Contct : 7987541253 

OM NURSERY 

Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

To: EUPHORIA MINES & Invoice No: 2023-24/CREDIT-103 

MINERALS 
Invoice Date: 14-06-2024 

PAN No: BBLPC9122Q. 

S.No Particulars aty Rate Amount Rs. 

1 AMLA PLANTS 110 70 7,700 

‘ 2 KADAM PLANTS 90 50 4,500 

3 AAM PLANTS | 80 100 8,000 

4 NEEMBU PLANTS 60 50 3,000 

s GULMOHAR PLANTS 100 70 7,000 

6 JAMUN PLANTS 110 50 5,500 

7 BER PLANTS 50 30| 1,500 

8 VEL PLANTS 50 80| 4,000 

9 MUNGA PLANTS 100| 50 5,000 

10 NEEM PLANTS. 100| 30 3,000 

TOTALQTY- 850 

Total Amount] 49,200 

Authorised Signatory 
Bank Details: 

Account Name: GAJENDRA CHAURASIYA M 6 ", 

Account No: 7987541253 
IFSC Code: KKBK0005919 
Bank Name: Kotak Bank 
Branch Address: CHHATARPUR 

G‘ Scanned with OKEN Scanner40



Invoice 

BBLPC9122Q Contet : 7987541253 
OM NURSERY 

Address- TRANSPORT NAGAR, NOWGONG ROAD, CHHATARPUR 471001 

 r0: EUPHORIA MINES & Invoice No: 2023-24/CReDIT-102 
MINERALS Invoice Date: 28.02-2024 

PAN No: BBLPC9122Q 

S.No Particulars aty Rate Amount Rs. 

1 NEEM PLANTS. 90 30 2,700 

2 SHIREESH_PLANTS 80 80| 6,400 

3 SHEESHAM PLANTS 90 120 10,800 

2 GULMOHAR PLANTS 120} 70] 8,400 

5 JAMUN PLANTS 120 50 6,000 

3 BER PLANTS 40 30 1,200 

7 AAM PLANTS 80 100 8,000 

8 PEEPAL PLANTS 40 50 2,000 

TOTAL QTY-| 660 

Total Amount] 45,500 

Authorised Signatory 
Bank Details: 

[Account Name: GAJENDRA CHAURASIYA H M 

|Account No: 7987541253 

IFSC Code: KKBKOD0S919 
Bank Name: Kotak Bank 

Branch Address: CHHATARPUR 

G‘ Scanned with OKEN Scanner41



Invoice 

BBLPC9122Q 

OM NURSERY 
Address- TRANSPORT NAGAR, NOWGONG ROAD; CHHATARPUR 471001 

Contct : 7987541253 

Invoice No: 2023-24/CREDIT-101 
ro: EUPHORIA MINES & 

MINERALS 
3.02:2024 

PAN No: BBLPC9122Q 

SMNo Particulars aty Rate Amount Rs. 

1 NEEM PLANTS. 100 30 3,000 

2 AMLA PLANTS 100 70 7,000 

o) KADAM PLANTS 150 50 7,500 

4 AAM PLANTS 100 100 10,000 

S PEEPAL PLANTS 50 50 2,500 

6 GULMOHAR PLANTS £l 70 6,300 

7 JAMUN PLANTS 100 50, 5,000 

8 BER PLANTS 50 30 1,500 

9 SHIREESH_PLANTS 50 80 4,000 

10 SHEESHAM PLANTS 1004 120} 12,000 

TOTAL QTY-| 890 

Total Amount 58,800 

Authorised Signatory 
Bank Details: 

V 

Account Name: GAJENDRA CHAURASIYA 
M 

Account No: 7987541253 

IFSC Code: KKBK0005919 

Bank Name: Kotak Bank 

Branch Address: CHHATARPUR 

(& scanned with OKEN Scanner 
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